: Gioverninent of Jammu and Kashmir :
Departmient of Law, J ustice and Parliamentary Affairs
Civil Secretariat
Srinagarilaimmu
CL
Subject:-Litigation Keforms and etfective monitoring of Litigation in Union territory
of I .immn and Kashmis-Appaintment of Officer In: chargquIC} Litigation,

GOVERNMENT ORDER NO:-3734 ~1JK (LD ) of 2022
DATED:- 14 - (11 - 2022

Sanction is hereby accorded to the appointment of Officer's of Rural
Development and Panchayati Raj Department, as mentioned in annexare to this
Government Order as Officer In charge (O1C) Litigation for the cases indicated
spainst each incfuding Contempt. Petition, if any, pending before Hon'ble High
Caurt of J&K and Ladakh/Central Administrative Tribural.

The rerms and conditions of appointment of the O1C shall be governed by
the provisions of Govemment  Order No, 1673-JK(LD) of 2021 dated
24.03.2021.

By order of Governmeunt of Jammu and Kashmir,

Sd/-
(Achal Sethi)
: Secrelary to Government
Nos-LAW-0FC/153/2022 Dated:= 14.06.2022
Copy to the-

1, Leamned Adyocate General, J&k.

2. Pringipd! Seeratary 1o Hen'ble Lisuteniant Governor, Raj Bhawan

3. Jaint bemetary{]&f{’] Ministry of Home Adfiirs, Governinent af India.

4. Principal Secretary 1o Governient, Deparbment of Rural Development and L1

5. Resistrar General, High Court of JI&K and Ladakh, Jammm/Srinigar.

6, Principal Secretary fo Hon'ble Chiel Justice; High Covpt oF JER and Ladakh,

7. [Dicector Litization . Sripagar famm,

§, b Officer coneerned

¢ OMfficer In Charg Litigaticn{O1C).

10, Privace Secretary to Chief Sscretaty for information of Chick Secretary,

L1, Private Socretary fo Secretary Law.

|2, Incharge Websiie

13 Govermment Order file, M

14, Cencerned fite. ’W

(Khursbeed Ahma ' Bhat)

Additional Seerstary to Government




Annexure to the Governmet Order No. 3734-JK(LD) of 2022 dated 14.06.2022

S.No. v 0lC
Title of the Case

1 Sh Dheeraj Sharma, Block
Development Office (HQ),
Directorate of Rural

: Development Jaminu,
CUPS() No., 235/2021 in WP(C] No. Sh Abid Hussain Shah,
350/2021 title M/S Giri Steel and Anr | Assistant Commissioner
Vs Bipul Pathak and Ors Development, Poonch

3 sh. Vilender Kumar Bhat,

CPOWP No, L1/2022 in QWP No, -- Under Secretary ta

. . : ; Government, , Department
{&Zglﬂiét%erg Krishan Singh V/s State of of Rural Development and

PR

COP{S) No. 87/2020 | SWP No,
618/2019 titled Jagjeet Kour Vs
Sudershan Kumar and Ors

B




